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. £b). Jhe Ja^a to ry 'is ,:.,to be, located at 
jaljhir. The & &  and Jewellery Export d e -
motion Coundl have mrt yet finalized propo-
sals regarding staff. The function of the Labo-
ratory will He testing of gems bv modern 
methods.

: (e) The Laboratory will be equipped to
test all kinds of gem stones.

. Joint vffitqimfa.. Mrffrnp,Coim£*le*

21-61. StiM'"R. P. l/LAGANAMfcl : 
Will the Minister of FOREIGN TRADE be 
pleased to state :

<a) the Joint ventures of In^usttiiiJ -Pro-
jects likely to be set up by the Indian indus-
trialists in African- countries as a result of 
Nairobi Conference held in November and 
December, 1970 by the U. N. I. D. O. the 
African Development Rank and the Economic 
Commission for Africa:

fb) the names of sponsors of such pro-
jects: and

(c) the amount of investment involved ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): (a) A number of Indian 
entrepreneurs who participated in the delibe-
rations of the Nairobi Conference have shown 
interest in setting up industrial joint ventures 
in African countries. However, no specific 
proposal has 46 far been received for setting 
up joint venture in African countries, as a 
result of this Conference.

(b> and (c). Do not arise.

Flood or Water-lagging PtoU tm  
In Rarachanka, W eft Bengal

2162. SHRI SAMAR GUHA : Will the 
Minister of IRIUGAflON AND POWER
be pissed to state :

(a1) whether.' * &®sin of Pota-
shpur Police Station of Contat Sub-division 
of Wes* Bepgfi puffe^ either from flood or 
^ ^ H P ^ g i h f ■ ii:.... .■

(b) whether crops of hundreds of acres 
of cultivable land are d^troyaS every year 
in consequence;

(c) whether a large amu wit of money is 
spent for gratuitous relief and building bund* 
around this Basin for protecting adjoining 
areas from p̂ijUtjig over of it̂  syater;

•" [ j ■’ . . f , t * * ‘ * i I? '"i > ' • ''> 'i •
(d) whether Bar^chanks Botin pr<aiiMige

Scheme has been p^parcd by the Wf»t 
Bengal Government at a cost of Rs. 3? lakhs 
and its has been appr#y<Kj, by various 
Committees; and - ,

(e> whether the Barachank«a Basin Drai-
nage Scheme will be implemented soon ?

THE DEPUTY M1N1ST&IV IN THE 
MINISTRY OF IRRI<3A£PION AND 
POWER (SHRI B. N. KUREEL) : (a) to (d). 
Taking into account the frequent drainage 
congestion caused by the inadequate capacity 
of the Baliaghye drain, and the consequent 
recurring damage and need for relief isnea- 
sures, the Government of West Bengal have 
formulated the Barachanka Basin Drainage 
Scheme* extirpated < to cost Hv 3 2■ 4 lakhs. 
The scheme has been approved, by the Plann-
ing Cotnroission. < *•? ,

(e) The State Government have not been 
able to provide any funds for this scheme 
during the Fourth Plan period within the 
overall ceiling of flood control sector.

Watex loggi<« In Contai Sub-Divl- 
•i«m o f W est Bengal

2163. SHRI SAMAR GUHA : Will tbe 
Minister oflRRlGATlON AND POWER be 
pleased to state :

(a) whether problem of water-logging in 
Contai sub-Division of West Bengal, which 
cause damage to drop almost every year 
during Hie tffdifcoon fo pp& r^4i»  be partly 
tackled through, tt#  r îcC wo?:J$ ,to be soon 
undertaken in the flood affected areas of the 
sub-division: •• C H/ . t ;

(b) if &• WMher Sub-Difteldftftl i l l a -
tion Officers have been directed to draw up




